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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

TIRUPATI BALAJI ENTERPRISES PRIVATE LIMITED
OPERATING IN REAL ESTATE SECTOR IN JAIPUR, RAJASTHAN
(Under Regulation 364 (1) of the Insolvency and Bankruptcy Board of India
{Inzolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS
1.| Name of the Corporate Debtor | Tirupati Balaji Enterprises Private Limited
along with PANICIN/LLP No. | PAN: AAECTOSE2R | CIN: U45201RIZ0 1 PTOOIT 204
2| Address of the registerad office A2, Rana Pratap Magar, Kahwar Road,

Jhatwara, Ragasthan - 302012

3| URL of website NA

4| Details of place where majonty [ Khasra No. 204, 205, 206, 207 at Gram Thikaria,
of fived assets are located Tehsil Sanganer, Main Ajmer Road, Jaipur

5.| Installed capacity of main 0 (as per information avaitable with the
products/ services undersigned)

6. | Quantity & value of main praducts/| 0 units (a5 per information available with

services sold in last financial year |the undersigned)

i.| Number of employees! workmen | 0 (as on CIRP commencement date)

8. | Furiher details inchuding last available | Details have been made available at:

financial statements (with schedules) | sites.google.comiview/cirptirupatibalaji

of two years, lists of creditors, relevant
dates for subsequent events of the
process are available at

4. | Eligibility for resolution applicants | The Detailed Invitation for EQI containing
under section 25(2)(h) of the eligibility criteria has been made available at:

Code is available at sites.google.com/view/cirptirupatibalaji
10 Last dale for receipt of expression | 21st June, 2024
of interast

11| Date of issue of provisional list of | 1st July, 2024
prospective resolution applicants
12| Last date for submission of Bth July, 2024
objections to provisional list
11| Date of issue of final list of 16th July, 2024
prospective resolution applicants
14| Date of issue of information 21st July, 2024
memaorandurn, evaluation malrix
and request for resolution plan to
prospective resolution applicants
15| Last date for submission of 20th August, 2024
resolution plans
15| Process email id to submit EOI t:irp.iirupatihnlaji@gmail.mm

“Farm G timelines shall be subject fo necessary approval from the Hon'ble NCLT, Jaipur
Bench for extension of CIRP in the matier beyond 27.07.2024 and the timelinas mentioned
are as per the IBBI (Carporate Insolvency Resolution Process) Regulations, 2016 and may
vary based an provisions thereunder,

Sdi-
Date : 06.06.2024 Garima Diggiwal
Place: Jaipur Regn. No.: IBBIPA-001/IP-P-02018/2020-202113158

AFA No.: AA1/13158/02/300625MM07151 | Valid upto: 30-June-25
Regd. Address: 81, Maoji Colony, Malviya Nagar, Jaipur, Rajasthan-302017
For Tirupati Balaji Enterprisas Private Limited
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